FORM G (RE-ISSUE)
INVITATION FOR EXPRESSION OF INTEREST FOR
DHROVV INDIA L'TD., OPERATING IN HITECH DRYCLEANING AT NOIDA
(Under regulation 36A (1) of the Insolveney and Bankruptes Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations. 2016)
SL. | RELEVANT PARTICULARS
I | Name of the corporate debtor along with PAN & Dhrovy India Itd
CIN/TT.P No CIN- U51109UP1998PLC0O27024
| PAN- AAACDY642I,
2 Address ot the regastered ollice ‘ Flatno 41 Ground floor. Sector 220 Noida
Gautam Buddha Nagar UP 201301 TN
3. URI of website NA '
4 Details of place where majority of fixed asscts arc NA -
~ located
) 5, Installed capacity of main products/ services NA
6 Qmmlll_\ and value of main products/ services sold | As per last audited balance sheet for financial v ear
m last financial vear 2024-25, quantity and value of revenue from
operation 1s Nil. CD has been non-functional for
- the last about eight vears
7. Number of employees/ workmen NIL
8 Further details including last available financial a) Last available financial statements (wath
statements (with schedules) of two vears, lists of° schedules) of two vears. can be obtained by
creditors are available at URLL: emailing at cirp.dhrovv'a gmail com
b) Listol Creditors are available at website
1BBI
9 Ehlgibility for resolution applicants under scetion Details to be sought by emailing at ]

25(2)(h) of the Code 1s available at URL.:

cirp dhrovvi@gmail com

10, Last date for receipt of expression of interest

26.02.2026

11)

Date ol 1ssue of provisional list of prospective
- resolution applicants

08.03.2026

12, Last date for submission of objections to

provisional list

13.03.2026

T
13!
34

|

Date of issue of final list of prospective resolution
applicants

24.03.2026

14 Date of issue of information memorandum.

evaluation matrix and request tor resolution plans
| 1o prospective resolution appheants

25.03.2026

|5 Last date for submission of resolution plans
|

27.04.2026
RP may, with approval of COC, extend tune hines
for submission of resolution plan

6. Process email 1d to submit Expression of [nterest

cirp.dhrovvi@gmail.com

17! Details of the cdrporulc debtor’s registration status
| as MSME

No intormation available

Date:

Correspondence Address: #7¢

10.02.2026

Place: Gurugram

__tad anlal \L'Lnl\\\ \} \
~ Resolution Professiogad.
N

In the matter of Dhrovy lndia L

Regn Noo IBBITPA- um/n NOO4O7/201 7-18/11553
[akshila Hewght
\cclor 37 C. Gurugram-122001
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FINANCIAL EXPRESS

SWADESHI POLYTEX LIMITED

CIN: L25209UP1970PLC003320

Regd. Office: KJ-77, J- Block, Kavi Nagar, Ghaziabad-201002, Uttar Pradesh.
Ph. No. 0120-2701472, Email ID: info@splindia.co.in

Statement of Unaudited Financial Results for the Quarter ended

on December 31, 2025 (Rs in Lakhs)

Quarter |Nine Months| Quarter

Sl. Particulars Ended Ended Ended
No. 31.12.2025 | 31.12.2025| 31.12.2024
| Unaudited | Unaudited | Unaudited

Income

a) Revenue from Operations 0.00 1.38 30.00

b) Other Income 192.39 615.77 179.41

! | Total Income 192.39 617.15 209.41

2 |Total Expenses 78.94 217.72 70.25

3 :’ar:fit before exceptional items & 113.46 399 43 13916

4 |Profit before tax 113.46 399.43 139.16

5 |Total Tax expenses 297 67.87 17.66

Net Profit after tax from
& |continuing operations for the 110.49 | 331.56 | 121.49
period
7 |Profit from Discontinued Business -0.09 -6.20 -2.33
8 | Total Other Comprehensive Income| 110.40 325.36 119.16
Paid-up Equity Share Capital
9 (Face Value Rs. 1/- per share) 390.00 390.00 390.00
10 Earnings per Equity Share
(in Rupees) (not annualised)
a) Basic & Diluted (in Rs.) 0.28 0.83 0.31

Note: 1. The above results had been prepared in accordance with Indian Accounting
Standards (IND-AS) notified u/s 133 of the companies Act. 2013 and other accounting
principles. These have been subjected to limited Review by the Statutory Auditor of the
company in term of regulation 33 of SEBI (LODR) regulation 2013 as amended and have
been reviewed by the Audit Committee and approved by the Board of Directors in their held
on 10th February, 2026.

2. In Line with the provisions of Ind 108 'Operating Segments' as notifed under the
Companies (IndAS) Rules 2015 and as provided in Section 133 of the Companies Act,
2013, the operations of the company fall under the head "Real Estate", which is considered
to be the only reportable segment by the Management.

3. Figures for the previous periods have been regrouped / reclassified / restated wherever
necessary in order to make them comparable with figures for the period ended December

31,2025 By order of the Board
Swadeshi Polytex Limited

Gaurav Swarup
Chairman
DIN 00374298

Date: 10.02.2026
Place: Ghaziabad

Trmm e Hr..w Rasulis
HOFC BANK LTD, Shyamiji Complex,
Delhi Rohtak Rd, National Highway 10,

L} HDFC BANK |
Dist-Jhajjar, Bahadurgarh, Harvana

AUCTION NOTICE

The under mentioned Borrower has availed the loan against pledged stocks
The borrower did not repay the dues in full in spite of issvance of demand/
liguidations notices by the bank, The bank has therefore decided to proceed
to sell the stocks of commeodity pledged to the Bank under sec. 176 of Indian
contract Act-1872 and stored in below mentioned godown from interested
parties on as is where is AND “No recourse” basis. The commaodily |.e.
Kidney Bean are stared in the godown under the lock and key STAR AGRI
WAREHOUSING AND COLLATERAL MAMNAGEMENT LTD. The under
mantioned Barrower may remain present it they dasire,

PLACE OF AUCTION: HDFC Bank Lid, Shyamji Complex, Delhi Rohtak Rd,
National Highway 10, Dist-Jhajjar, Bahadurgarh, Haryana

Name of Godown c Qty. of :T“Em' P:.“
Borrower Address ommodity hohogia
In MT per MT
Mrigesh Agro And Cold Kidney Bean Rs.
Storage Pvt. Lid, Shiv | (Chilra) : 102.85 | 1,07,000/-
Puri Barrier, Narela Piou
Manihari Road, Kindey Bean Rs.
oM Kundli Distt. Sonepat (Common): | 4 07,000/
International|  Haryana- 131028. J5: 700 |
SVK Cool Chains Private Kindey Bean As.
Limitied, Wazidpur | (Comman); 206.895| 1,07,000/-
Saboli Kundii, Sonepat Kindey Bean Rs.
Haryana- 131028 | (Premium): 296.66| 1,10,000/-

Submit bid application : HOFC Bank Ltd, Shyamji Complex, Delhi Rohtak
Rd, National Highway 10, Dist-Jhajjar, Bahadurgarh, Haryana on the
working day from the penod of 11.02.2026 to 16.02.2026 between 10.00
a.m. tod.00 p.m.

The bids will be opened by the Authorized Representative of the Bank on
17.02.2026 hetween i.e 11.00am to 4.00pm (the date of the auction) in the
presence of available/ intending bidders at the branch HOFC Bank Lid,
Shyamji Complex, Delhi Rohtak Rd, National Highway 10, Dist-Jhajjar,
Bahadurgarh, Haryana.

The tenderers / prospective purchasers will have an opportunity to Increase
their offers after the tenders are opened. if they s0 desire. They are.
theretore, advised to remain present himselt/herself/ themselves in parson
or through their duly authorized and empowered representatives with
document of authority.

Terms and Condition of Auction details are avaiiable with Mr. Satyendra
Singh - Mob.: 9166142638 our above branch. HDEC Bark Lid.

Date: 11-02-2026 Sd/-
Place: Sonipat Authorised Dificer

k. RANJAN POLYSTERS LIMITED

Regd, Office; 11-12th K.M Stone, Chitlorgarh Foad, Guwardi, Bhilwara- 311001 (Rajasthan)
Emal: ranganpolyiqmail.com, Wabsite: wwalranjanpolysters com
CIN: 24 50ER1990PLCO06560, Tel No.=- 01 452320005, 25, 27, 248095
EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULT FOR

THE QUARTER AND NINE MONTHS ENDED 31STDECEMBER, 2025
(A5 i Lacs, excapl a8 slated)

&1, Particidars Unaudited Audited
Mo . Year
Quarter Ended Mine Manth Ended Enced
N A2.2025 3112 2024131122025/ 31.12. 2024131032025
1. | Tolal ncome from Coersfions (Mat) | 202268 | 206605 | B97700 ) 641414 | B56273
2. | WezPrafit! (Loss) for the pencd 563 | 2BTST #OH 04 BT1.83 | 108740
{berfore Tax, Exceplional endiar
Exfraardinanyitams)
3. | Met Prafl! [Loss) for the panicd 563 | 287AT | B98.54 EFtE3 | 105740
bafore Taxlaler Exceplioral arddior
Exiragrdindey hems)
4, | Med Profit/ iLess) for the peded afier | 22857 | 21457 | 67012 BEEET | &3k
Tawjaher Excaptional andior
Exiraardinany items)
5, | Tutal Comprehansive incomeforthe | 236,60 21288 BG4 | BT gl 52
perad [Comprising Prafit! (Loss) for
the periad {aftes tax) ard Ceher
Comprebansive Income [afler tax)) |
G. | Equily Share Capilv (FacaValue aco0e | 3000% | 20004 30009 | -3000%
Rs. 18- @ach)
7. | Ressrn acluding Redaki alion 245405
Fleger a5 per balanos shepl
of preioys ecalinting yaar
8. | Eamings Per Share{of R, 100- gach)
tfor continuing and dscontinwesd
OpEFEOns |-
1.Basic T2 115 R 22,81 28:41
2. Diilud 782 7.5 2.3 22 81 28.41
Mote:-

1 The abowe unauditad slandalons financal resulls have been ravewed and racommeandded by
{he Audit Committee and spproved by ihe Board of Birectors at thesr respective meeling held on
10thFebrsary, 2026 al Bhitlwara, The Slatulory audilors have carried ouf a limiled review of the
rasulls far the quearter and nine monfhs ended 31si0ecember, 2025,

2 The financial sistemsnts of the Company have been prepared in accordance with Indian
Accounting Standards (ind A5} nolifled under Comganies (Indian Accounting Slandasd Ruses,
2015} as amended by the Companies [Indian Accounting Siendard Rules, 2015) Amendmeni
Rides, 3016, prescribed under saction 133 of the Companies Act, 2013 and other recognized
actounling practtas snd pobceas 1o e axtant apphcatile.

3 The ahoveais an extract of the detailed farmat of Quartarly Financial Resuwls filed wilh the Siock
Exchanges under Regukation 33 of the SEBI (Lisfing and Other Disclosure RBequirements)
Requlations, 2005, The lull formal of the Suarlery! Mine month ended Financial Besulls &
availgble on the Biock Exchange website, wwwmasiingnd on the company's websia
W ranjanpolysters.com

4 Tha Cenlral Government has enacled a unibifed framework comprsing four labour codaes e
the Code on Wages 2018, the Code on Social Secumity 2020, the Indusiral Relalions
Code 2020 and 1he Occupational Safely, Health and Working Conditions Code 3020
[Caollestivaly rafaried as "Labour Codes"). Thase Labalr Codes hawve bean made elfackva from
¢1siNowember, 2025 and the draft Cenfral Ries and FAGs have besn published by the
Miniztry of Labour and Employment: o enable-azsessment of the fnancial mmpact dua 1o
changes in these ragulahions.ds the company's curend weges stucture is sfigned wilh the
requrement of new labour codes, no incremental lizbility s expected in respect of gratuity and
keave oblgalions. The company will evabala the impact of thasa labeur cades upen nolification
of nies, Sale level reguiations by the Gavemmant and impact, if any, will b2 recognized

Renistered Office:19-A Dhuleshwar Garden,
Jaipur, Rajasthan, India, 302001.
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LOAN AGAINST GOLD - AUCTION NOTICE OM “AS IS WHERE IS" BASIS

The below mentioned borrower’s have been issued nolices to pay thelr
outstanding amounts towards the loan against gold facilities availad from Al
Small Finance Bank Limited (“Bank"}. Since the borrowar's has/have failed to
repay his/their dues, we are constrained 1o condict an auction of pledged gold
itemssarticies on 13 March 2026 between 11:00 AM = 3:00 PM (Time) at below
mentioned branches according to the mode specified thergin. In the case of
deceased borrowers, all conditions will be applicable to legal heirs. Please note
that in the event of failure of the above auction, the bank resarves its right to
conduct anothar auctien without prior intimation.

E-Auction Branch Details (E-auction will be conducted by using Weblink -
hitps://gold.samil.in)

UMMEED HOUSING FINANCE PVT. LTD.

e Registered office at : Unit 2009-14,20th Floor, Magnum Global Park, Golf
UMMEED Course Extension Road,Sec-58, Gurugram (Haryana)-122011)

e i Ml

CIN: U64990HR2016PTC057984

o

NOTICE FOR REMOVABLE OF HOUSE HOLD ARTICLE

Notice is hereby given to the public in general and in particular to the borrower (s)/co-borrower

(s) and ?uarantor (s) whose details are given in below mentioned that the below described

immovable property mortgaged/charged to the secured creditor the Physical Possession under

the “Securitization and Reconstruction of Financial Assets and Enforcement of Security interest

ﬁAct, 2002(54 of 2002) of which has been Taken on 09.02.2026 by the authorised officer of M/S
mmeed Housing Finance Pvt. Limited

Borrower(s)/Co-horrower(s) & Guarantor(s) Property Discription
1) Deepak Kashyap S/o Krishna Pal éBorrower) Al That Part And Parcel Of
2) Akash Kashmp S/0 Krishan Pal (Co-Borrower) ProEertg Having Area Measuring
3) Deepa Devi W/o Deepak Kashyl\ayr ﬁ?o-Borrower) 97.55 Sq. Yrds. l.e 81.56 Mirs.
Il Above Residing At- Gupta Market, Muradgram Pur|Out Of Khasra No. 451 Mi. Situated

Pursi, Muradnagar, Ghaziabad, U.P-201206, Also At M/S
Krishna Furniture, Near Banwari Lal Farmhouse Railway
Road, Muradnagar, Ghaziabad, U.P-201206, Also At Village
-Kishori, Khanpur, Meerut, Uttar Pradesh-250501

In The Village Of Muradgrampur,
Purshi, Pargana, Jalalabad &
Tehsil  Modi Nagar, District-
Ghaziabad, U.p.  Bounded As

Uitam Nagar Delhi - LS001090151323430 | Indirapuram Ghaziabad -
L9001090142415383 | NOIDA - 25660000894082

Mote: The auction is subject to carfain terms and conditions mentioned in the
bid form, which is made available before the commencement of auction

Manager
Al Small Finance Bank Limited

Loan Details- LAN No. LXSAH04222-230023731, Loan | \\0/th- Others House, South-Rasta

. 12’ Ft. Wide, East- House Of Saroj
Agreement Date: 29-03-2023 , STy - ’
Loan Amount Rs. 11.10,000/- West- Rasta 12 Fi. Wide

We further hereby informing you to remove your b.elon?ings Household articles from the above
said premises within 07 days from the date of receipt of this notice and well before to inform to
us in written communication when you willing to remove your household articles on receipt of
such notice in any mode within schedule time, failing which Ummeed Housing Finance shall not
be responsible for any loss or damage or stolen whatsoever and same will be disposed of/sold on
“As is where is”, As is what is”, and “Whatever there is” basis as per provisions of law to the
proposed highest successful bidder/s
Date: 11.02.2026

Place: Gurugram, Haryana

Authorized Officer, Mr. Gaurav Tripathi Mobile- 9650055701
Ummeed Housing Finance Pvt. Ltd

XeX Karnataka Bank Ltd.

Your Family Bank, fcross india.

Asset Recovery Management Branch Phone ; 011-25813466(Ext-231)
8-B, First Fioor, E-Mall  : delhiarmiZktkbank.com
Rajendra Park, Pusa Road Website : www.karnatakabank.com
Mew Dethi-110 060 CIN : LES110KA1924PLCOO1128

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with proviso to rule 9{1) of Security Interest (Enforcement) Rules, 2002,

Molice is hare by given o public in general and in parbcular fo Borower (5) and Guarantor ()
thal the below described immovable praparty mortgagedicharged 1o the secured Creditor
the Symbolic Possession of which has been taken by the Authorised Officer of Kamataka
Bank Ltd. the Secured Creditor on 27.03.2025, will b= sold on “As is Where is", “As is
What is" and "Whatever there is" on 08.03.2026, for recovery of Rs.43,14,450.40
(Rupeas Forty Three Lakhs Fourtesn Thousand Four Hundred Fifty and Paise Forty
Only] Under Term Loan Afc No.S037001600013001 along with future interest from
26.01.2026, Plus cost, due 1o the Karnataka Bank Ltd, Barellly Branch, No 112,
Ground Floor, Lucknow-Cethi Marg, Civil Lines, Mear Sidhivinayak Hospital, Bareilly-
243001, Uttar Pradesh, the Secured creditor from (1) Mrs. Shabnam Firoz Wie Mr. Mohd
Firoz Alam Ansari and (2) Mr. Mohd Firoz Alam Ansari Sio Mr. Mohd Yaseen, Both
Mo 1) & MNo. (2} are residing at: 103, Khusboo Enclave, Near Pilibhit Bypass.
Barailly-243006, being borrowers/ guarantors/ co=obligants.

DESCRIPTION OF THE IMMOVABLE PROPERTY:

All that Part and Parcai of Residantial Property on Plot Nos. 101 & 102, tofally measuning
85.93 Sq.mir. logether with building constructad thereon at Khassa No.334, Colony Road.
Jagatpur Lafa Begum, Khushboo Enclave, Bareily, belonging to Mr. Mohd Firoz Alam
Ansari, Boundaries; East: Rasla Gah Pul. 9-0°, West: Hio [srar, North: Rasta 200"
Wide, South: Hio Sedier

Reserve Price | Upset Price below which the property may not be sold:
Fz.57,60,000.00 (Rupeas Fifty Seven Lakhs Sixty Thousand cnly). Earmest money to be
deposited tenderad: R5.5.76,000.00 (Rupaes Five Lakh Seventy Six Thousand Only)
(The borrower 'simortgagor's attention &8 invited 1o the provisions of Sub-saction (8) of
Sacton 13 of the Act, in respactof ime avallable io redeam the sacured assat),

(This Motice shall also serve as Notice under Sub Rule (1) of Rule {3) of Security
Interest Enforcement Rules-2002 to the Borrower/Guarantors)

Fordetailed terms and conditions of sale, please referto link in Kamataka Bank's Website
e, www. karnatakakbank.comunderthe head 'Mega E-Auction on 00,03, 2026,

The E-auction will be conducted through portal hittps:ioankauctions.in/ on 09.03.2026
from 11:30 A.M to 12:30 P.M with unlimited extension of 02 minutes. Theiniending bidder
ig required 1o regester their name at hitps:‘bankauchons in' and get the user |d and
password free of cost and gel online training on E-auction (tentatively on 07.03.2026)
from Mis.dclosure, 6054, 6th Floor, Maitrivanam, Ameerpet, Hyderabad-500038,
Contact No.040-23836405, Mobile: 8142000808, E-mail: info@@bankauctions.in.

Date: 10022026 Far Karnataka Bank Ltd.
Place: Barailly, Uttar Pradesh Chief Manager & Authorised Officer

FORM G (RE-ISSUE)
INVITATION FOR EXPRESSION OF INTEREST FOR
DHROVV INDIA LTD.,
OPERATING IN HITECH DRYCLEANING AT NOIDA
ikruplcy Board of India

(Unater reguiation 364 (1) of the Insolvency and B
{Insalvency Resolultion Process for Corparale Persons) Regulations, 20006)

Dhrowy India Lid.

|CIN- US1109UP1998PLCOZ 7024

‘PAN- AAACDOEA2E

|Flat no. 41, Ground foorn, Sector 22, Boida,
{Gautam Ruddha Nagar UP 207301 IN

| Bl

A

1. |Hamaof tha corporala debfor along
with PAMN & GIN' LLP No.

[ 2 | Addrass of the registerad office

(3. |URL of wobsita
4, |Dhetadls of place whare mapaity of
_|lixed assets are docated
|5 |insialled capacety of main products’ [MA
| SErvices
G, |heantity and vaius of main products! |As per fast audited bakance shest for
serdices sodl m a5t tmanclal year financlal vear 2024-25, queantity and Yakue
cof revanue from operation |5 ML CI has
iheen nan-functienal for the last ghout EHght
|ya2ars
T, | Mammder of employess seorkmen | MIL
B. |Further detadls Including 1as: availabéela)  Last available financlal stataments
financial statemeants (with schadules) | (with schedules) of twa years, can ba
of twn years, Bsts of crediors ara obtainad by emaiking at
avaifabia at URL: | cirp.dhrovwEpgmail. com
by List of Craditors are availabéa ad
| wedsite of IBBI
(8. [Efiginilgy for resoludlon agpscants EIJEHiIS o be sought by emailing at:
| under section 25(2j{h} of the Gode i5 L Cirp ey @ gmall com
avaikable at URL:
10| Last data for raceipt of axgrassion of
imerest

{2602 2026

08 03 2025

| 1. |ikate of issue of provisignal |15t of
| |prospective resolutiomapplicarts |
|'-!E. Last data for submissson of | 13:03.2026
abjections 1o provisional list |
13, | Drate of izsue of final kst of | 2a.03. 2026

___|prospachive resolution applicants I

14| Date of issue of inforrmation | 28.03.2028

memoranduem, evaluation matrix and |

rardjuas] for resolubion plans o

| prospactve msolution applicants
15 | Last date for submission of

rasnlution péans

27 04 2026
| P may, with approval of COC, exiend fime
llines for submission of resolufion plan

LD, OV E R AILCHm

16| Process ermail id 1o sl
Expression of inerest

17 | Bratails of the corparate dabtor's
ragistration siatus s MSME

Mo infogrmation gvailable

Sl
Madan Lal Saggarsal

Rosolution Professicnal

In the matter of Dihrowe India Lid.

Regn. Mo, IBEATIPA-002/IP-NOB49TI201T-18/11553
Correspondence Address: #8704, Tower-11, Takahita Height,
Sactor AT C, GuruH_r.im-i 23001, Mob. SERBGEEESS

Dalez 10.02. 2026
Place; Guragram

v IFL FINANGE LIMITED {Formely Known as IFL HOUSING FINANGE LTD)
il GOLD AUCTION NOTICE
Regd off:- D-16 First Floor, Preshant vihar, Delhi-110085 1 CIN- UES3100L2015PLC2B5284

aceordingl By the order of the Board
& IS : Sdl
L Mohit Kumar Bhimsaria
Date: 10th February 2026 [ ot A ¥ Director
Plzce: Bhdwara -

DN No. 00380008

The horowers in specific and Iha pubicin general are heraby notifad thal the publis auction of goid
armaments piadged n the below Branchas i proposed 1o be-contductad a1 befiow an 25-02-2026 from
400 pemarnwards on which customers fafed o maka paymanl,

Adarsh Magar Branch - Loan Wo. ASK1DTS000007T2985, ASNZGROO00STEAS,
ASM10090000087600, ASK1DDSHIO009E428, ASKZE0000100510 ASN1D0SI00010027T,
ASNB0SI000100356: ASNTDIS0000 102148 Awction place- D-15 Firgt Flogr, Prashant vihar, Deihi
Bawana Branch - Loan no.; , BWN10030000102236, BWNIOGEQ0OD102316 |
BWNTODA00I05585 , BWNI100R00001 01809 , BYWNA00300001 02136, Austion phace- D-16 First
Floor, Prashant vihar, Dalhi, Budh Vikar Branch - Loan Moo BODVI00200001372032,
BOVAD0900001 24238 Auction place- D16 First Floor, Prashant vikar, Delhi. Chanchal park - Loan
no,. CCPT0SE0000a57ER, CCPI0MEDI0T 1071, CCPIaTEODI0T0NSE1 COMO0S00001 234358
Auction place- D16 First Floor, Prashant vihar, Delhi. Chanderiok Branch - Loan Mo
COLIO0900031 02273, COL2E0000075699, COL10090000088270, COL10030000099307,
COLZG0000074013, COL10080000074573, COL10090000099629, CDLIGG0000095250,
COL1008000 0058604, COL 100200001 003249 Aucton place- D-16 First Floar, Praskant vinar, Dalhl,
Hastsal branch - Loan no.; HSTI0TE0000T 02422, HST10TE000M)S4206, HET100300001 00321
Auction place- D-16 First Fioor, Prashant wihas, Delhl. Karawal Nagar - Loan no. |
KWHA100000000887 79 KWNZ0000D9383T KWN10DS00000RI536. KWM10000000008527
KWHZEDO00 100147 Auclion place- D-18 Firs? Floor, Prashant vibar, Dethi, Khajuri Khas - Loan noo
Kk 0200000662 K1 DI 000007 5050 KR 10090000 10007E Auction place- D-16 First Floor,
Prazhant vihar, Delhi. Krishna Nagar - Loan Mo.: KRN100300001 37085 Auclion place- D-16 Firsl
Floor, Prashant vihar, Delhi, Najafghar - Loan ng. NJF100R0000055T03, NJF100S0 000100830
Auction placa- D-16 First Floar, Prashant vihar, Delhi. Marela Branch - Loan no |
NRL1ODIOORMT0ZA02, NRLADSIIODIE99210 NRLIG0S0A00095230, NRL1DDGODM 100256,
RRL100600001 00343, NRL 100800001 D0GE0 Auchon place- D-16 First Floar, Prashanl vifiar, Delhi,
Nanglod Bramch - Loan Moo RGHOQSI0I0M9E2TS, NGITI0E00001 01545 Auction place- D-16 Firsi
Fiacr, Prashant vihar, Delkv. Nikal Vikiar - Lean no.. NHV 0090003100704, NEV100300001 40455
Auction place- D=16 First Floor, Prashanl wihar, Defhi, Trinagar Branch - Loan no
TRN10020000I741 57, TRNI00SO0D0097466,  TRNIODS00001004TT. TRN100%00001005492,
TRH1COSI000132853 Auction placs- D-16 Firsi Floor, Prashant vikar, Deki, Subzl mandi Branch -
Loan no.. SEMI0040000075027 SEMI1009000009T728 SBM1008000060497928
SEMTMDSI000100841 SERT0090000 101853 Asciion place- D-16 Firsf Floor, Prashant vihar, Dethi
Rohini Branch - Loan No.: BHN10TS00000876236, RHN 10050000101 725, RHN100S00001 00152
RHMNADOSI000900601, RHNAOCE0I00 00828, RN 1002000010146 Auction placa- D-18 First
Fioor, Praskant vikar, Dalhi. North Ghonda - Loan NGO 009000007 2895, RGDAOMO000058251,
Auction place- D-16 First Fioor, Prashand vihar, Delhi, Shyam nagar Branch - Loan no
SMMA0TS0000099722, SMN1 003000009342 SMNT003M000098515, SMM260HI01(0455,
SMMWIEHINM0ETE - Auckan plece- D-16 First Floor, Prashans vikar, Delki. Rajan Vihar Branch -
Loan a0, RIV0090000099048, RAI00A0000059432 Aucton place- 0-18 Firsl Floor, Prashan
vingr, Dedi, Vishwas Magar- Loan no VHNIG0H0G00TE238 Auction plecs- D-16 First Floor,
Praghant vihar, Delle.  Diadrl branch - Loan oo DORZE00001 02429, DDR100A0M0 00774,
COR 1002030103013, DORZGM0I14331E Auction place-- Khasra Mo, 1033, Radway Road, Dadr,
Disticd Gaulaen Budh Nagar, Nokla, UP-203207 . Sonipat Branch - Loan No. 3KP10030000097552
Auiction placa-Propesty Address- Plof Np, 207, mashad Mehalla, O DC Rosd, Sonipat, Hargana-
131001 Ballabhghar Branch. - Loan Mo, BLGAI00S0Q000436T1, BLGEO0S000083751,
BLG1O0CEA000ATE104, BLGIGSCOA00T 3TN0 BLGI0890I001300%0, BLG1OME00001 30544,
BLGI00200001 28625 Aucton Place- House ra. B0, Punjabl wars, Ol Subp Mandi, Ward no, 3,
Balabgash, Fardatad, Hamyana- 121004,

Il the auction does not gol comphated on the same day ueto any reason. e same will be conducied
an&r-02-205% atregd office

Invitation for Bidders

Inserestisd biddars should sabmit Be 100000/- az EMD, also bidder has 1o degosil tha EMO [abast by
25-02-2026 frough caline mooge. The bidders should carry walid 1D Card'Fan card’ GST Carlificate
Faor mome desails please contact 355501 0101 Aulheeised afficar

HISAR METAL INDUSTRIES LIMITED

Registered Office: Naar Indusirial Development Colomy, Delhi Road, Hisar-125005 (Haryana)
Email: mfohisarmetal com; Website: www hisarmetal com
Tel.: (31662) 220067, FH36T, 220736 Fax: (D1662) 220265
GHN: - LT4859HRAPLCO3093T
PUBLIC NOTICE
Special Window for Transfer and Dematerialisation of Physical Securities
Molice is heteby given that the Securities and Exchange Board of India (“SEBI"),
vida Itz Circular No. HO/3813/(3)2026-MIRSD-POD3763/2026 dated 30 January
20246, has opened a Special Window for transfer and dematerialisation ("demat”)
of physical securities,
Fursuant to the said circular, this Special Window: s availeble for physical securifies
sold or purchased prior ta 1 April 2019, incleding cases whera:
s Transfer requests were earlier submitted and rejecied | returned! not sttended 1o
due 16 deficiencies In. dacuments or proacess, or
# Such transfer reguesls are baing lodged afresh, subject 13 fulfillmant of prescribed
canditians
Special Window Pariod
From: 5 February 2026 To: 4 Febroary 2027
Invesiors are informed that sacuritles transferred under thiz Special Windsw shall be
mandatorily credited to the transferee only in dematerialised form and shall
be subject io & leck-in period of one {1} year from the date of regisiration of transfer,
During the lock-in period, such securities shall nol be fransferred, pledged or ben
markad. Cases involving dispules belwean Iranslesor and Lransferas, or securilies
transferred 1o the Investor Education and Protection Fund (IEPF), are not eligible
for processing under this Special Window
Submission of Reguesis
Eligitle: investors may submil their transfer-cum-demaierialisation requesls, akong
with the prescribad documents including original secunly certificales, transfer deed
axeculed prior to 1 April 2015, Proof of purchase by transferee. as may be-available,
BYC documents {as per 1SR forms); Eelest Chent Master List ("CRIL"), nof older than 2
manihs;, of the demat accpunt of the trensferse, duly mitested by the Depository
Participant-and Lindertaking cumm indamnity in format prescribed in-sald SEB] Circular
to the Company's Registrar and Shara Transfar Agani- M7, Skyline Financial Services
Pwt, Lid., D-153 4, 15t Floor, Okhla industrial &rea, Phase-1, New Delhi-110 020, Tel;
#31 (17) B4T32681 to 88, Fax: +81 {11] 26812662, Email: adming@skylineria.com
For further details or ciarification, invesiors may contacl the Company's BTA or
CompaEty,
The ralevant SEBI circular ks also available on the SEB! wabsile at www.sebi.gov.in
undear Legal — Clrculars
invesiors holding ohysical sacurifles who are aligible under this Special Window ara
encouraged ta avail this opportunify within iha prescribed
For Hisar Metal Industries Limited
S3di-
(Vishezsh Kumar Chugh)
Company Secretary

Place: Hisar [Haryana)
Date: February 10, 2026

Form No. URC-2
Advertisement giving notice about
registration under Part | of Chapter

XX of the Act
{Pursuant to section 374(b) of the
companies Act, 2013 and rule 4{1) of
the companies [Authorised to Reqister)
Rules, 2014]
1. Motice is l‘harel:%l given that in pursuance

of sub-section éﬂf section 366 of the
Companies Act, 2013, an application is
N days

ﬁ;ﬂpnsud to be made after
reaf bat before the expiry of thirty days
hereiralter to the Begistrar af Mumbai, that
M/s. CHADHA PROMODTERS AND
DEVELOPERS, a parinership firm may be
registered as CHADHA DEVELOPERS
INFRASTRUCTURE LIMITED, under
Part | of Chapter XX of the Companigs &ct
2013, as a company limiled by shares,

2, The principal objects of the company are
as follows: Manufacturing of Haalth
Supplements, Whey Protein Powder, Mass
gainers, Energy Drinks ete.
3. A copy of the draft memorandum and
articles of association of the proposed
comgany may be mspected af the office at 3
No 116, WARD No.5, Ambamath, Vangani
West-421503, Maharashtra, India.
4, Motice s hereby givan that any person
objecting to this apllz[t}_llcatmn may
communicate their objection in wrifing 10
the Registrar at Central Registration
Centra” (CRC}, Indian_Institute of
Corporate Affairs (ICA), Plot N% 6,7.8.
ecior 5, IMT Manesar, Disinct Gurgaon
(Haryana), Pin Code — 122060, within
twenty-one days from the date of
ublication af this notice, with a copy to
ihe company at its registered office.
Dated this 24th day of January 2026
Namei(s) of Applicant
1. Mr. Dimple Chadha
2. Mrs. Pooja Chadha

Form No. 16
[See Regulation-JJ(J|]

DEBETS RECOVERY TRIBUNAL DEHRADUN (DRT 1)

ParasTower, Znd floor, Majra Niranjanpur, Saharanpur Road, Dehradun

Case No.: OA/05/2022
Summons under sub-section (4) of section 19 of the Act, read with sub- rule
{2A) of rule 5 of the Debt RecoveryTribunal (Procedura) Rules, 1993.

KOTAK MAHINDRA BANK LIMITED

VS R.C. No.: 382 of 2023
To, VALAJINDER SIMGH & ORS

CD Mo. 1: Valajinder Singh Sfo Sh Randhir Singh, FfoH.No. 32 Village
Rampura Buzurg, Tehsil Bilaspur, District Rampur, Uttar Pradesh 244521
CD No. 2: Gurbachan Singh S/o Sada Singh Rio H.No. 32 Village
Rampura Buzurg, Tehsil Bilaspur, District Rampur, Uttar Pradesh 244921
CD No. 3: Gurvinder Singh S'o Sh Sultan Singh Rio Village Fulsunga,
Tehsil Bilaspur, District Rampur, Wtar Pradesh 2448321

CD No. 4: Arjun Singh S/o 5h Gurbachan Singh Rfo Village Fulsunga,
Tehsil Bilaspur, District Rampur, Uttar Pradesh 244921

SUMMONS

WHEREAS, OA/05/2022 was listed before Hon'ble Presiding Officer!
Registraron 12.05.2023.
WHEREAS this Hon'ble Tribunal is pleased to issue summons/notice on
the said Application under section 19(4) of the Act, {OA) filed against you
for recovery of debts of Rs. 1,06,81,768.00/- (application alang with
copies of documents etc. annexed)
In accordance with sub-section (4} of section 19 of the Act, you, the
defendants are direcled as under:-
(1) To show cause within thirty days of the service of summaons as o why
refief prayed for should not be granted;
{Il) To disclose particulars of properties or assets other than properties
and assels specified by the applicant under seral number 3A of the
original application.
{1} You are restrained from dealing with or disposing of secured assets or
such ather assets and properties disclosed undar serial number 34 of the
onginal application, pending hearing and disposal of the application for
attachment of properties.
{IN) You shall not transfer by way of sale, lease or otherwise, except in the
ordinary course of his business any of the assets over which security
interest |s crealed and! or other assels and properties specified or
disclosed under serial number 34 of the orginal application without the
pnorapproval of the Tribuenal.
(V) You shall be liable to account for the sale proceads realised by sale of
socured assels or other assels and properties in the ordinary course of
business and deposit such sale proceeds in the account maintained with the
bank or financial institutions holding security interest over such assets,
You are also directed to file the written stalement with a copy thereof
furnished to the applicant and lo appear before Registrar on 30/03/2026
at 10:30 A.M. failing which the application shall be heard and decided in
vour absence.
Given under my hand and the seal of this Tribunal on this
date:13.01.2026

Signature of the Officer Authorizsed to issue summons

Form No. INC-26
[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]
Advertisement to be published in the newspaper
for change of registered office of the company
from one state to another
Before the Central Government,
Regional Director, Northern Region

In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of sub-rule

(5) of rule 30 of the Companies (Incorporation)

Rules, 2014
AND
In the matter of SEQUENTIAL TECHNOLOGY
INTERNATIONAL (INDIA) PRIVATE LIMITED
having its registered office at 31 Todar Mal Lane,
Bangali Market, Central Delhi, New Delhi-110001,
Delhi, India. .... Petitioner

Notice is hereby given to the General Public that
the company proposes to make application to the
Central Government under section 13 of the
Companies Act, 2013 seeking confirmation of
alteration of the Memorandum of Association of
the Company in terms of the special resolution
passed at the Extra Ordinary General Meeting
held on Tuesday, November 25, 2025 to enable
the company to change its Registered Office from
“National Capital Territory of Delhi” to “State
of West Bengal”.

Any person whose interest is likely to be
affected by the proposed change of the registered
office of the company may deliver either on the
MCA-21 portal (www.mca.gov.in) by filing investor
complaint form or cause to be delivered or send
by registered post of his/her objections supported
by an affidavit stating the nature of his/her interest
and grounds of opposition to the Regional
Director, Northern Region at the address B-2
Wing, 2n Floor, Pt. Deendayal Antyodaya
Bhawan, CGO Complex, New Delhi — 110003,
within fourteen days from the date of publication
of this notice with a copy to the applicant company
at its registered office at the address mentioned
below:

“31 Todar Mal Lane, Bangali Market, Central
Delhi, New Delhi-110001, Delhi, India”

For and on behalf of

Sequential Technology International (India)

Private Limited

Sd/- Amit Soni
Director

DIN: 10993503

Date: 11.02.2026
Place Delhi

Form No. INC-26
[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]

Advertisement to be published in the newspaper for
change of registered office of the company from one
state to another.

Before the Central Government (REGIONAL
DIRECTOR, NORTHERN REGION) In the matter
of sub-section (4) of Section 13 of Companies Act,
2013 and clause (a) of sub-rule (5) of rule 30 of the
Companies (Incorporation) Rules, 2014

AND

In the matter of Subinfra Project Management Private
Limited having its registered office 5055 Ground
Floor, Bazar Sirkiwalan Hauz Chawri Bazar, North
Delhi, India, 110006,

...... Applicant Company

Notice is hereby given to the General Public that the
company proposes to make application to the Central
Government under section 13 of the Companies Act,
2013 seeking confirmation of alteration of the
Memorandum of Association of the Company in
terms of the special resolution passed at the Extra
ordinary general meeting held on 30-01-2026 to
enable the company to change its Registered Office
from 5055 Ground Floor, Bazar Sirkiwalan Hauz
Chawri Bazar, North Delhi, India, 110006 to Unit No.
537-38, 5th Floor Tower B-3, Spaze I Tech Park,
Sohna Road Gurugram Haryana-122018, “National
Capital (NCT) of Delhi ” to “State of Haryana.

Any person whose interest is likely to be affected by
the proposed change of the registered office of the
company may deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investor complaint form
or cause to be delivered or send by registered post of
his/her objections supported by an affidavit stating the
nature of his/her interest and grounds of opposition to
the the Regional Director at the address B-2 Wing,
2nd Floor, Pt. Deendayal Antyodaya Bhawan, CGO
Complex, New Delhi — 110003 within fourteen days
of the date of publication of this notice with a copy to
the applicant company with a copy of the applicant
company at its registered office at the address
mentioned below:

Unit No. 537-38, S5th Floor Tower B-3, Spaze I Tech
Park, Sohna Road Gurugram Haryana-122018

For and on behalf of the

Sd/-

Subinfra Project Management Private Limited

Shyam Lal Tiwari

Director

DIN 07656841

Date: 10.02.2026
Place: Delhi

Form No. INC-25A
Advertisement to be published in the
newspapes for conversion of Section 8
Company info & Privale Company
Before the Reglonal Director, Ministry
of Corporate Aftairs
Horthern Region, New Delhi
In [har miatter of the Saction B of Companies Acd,
2013 and rule 21 of the Companigs

(I pepoedtion) Rides, 2074
AND
I thee matter of ALSPHERE FOUMNDATEON (CIM:
VEDANTUPRO2TMNPLYGT 242) having its
regesterad offica 3l G-1903, 19TH FLOOR
TOWER G VALEMCIA HOMES GHOTE SECTOR 1,
Gautam Buddha Nzpar GREATERMODA, Llas
Pradesh, India, 201306
L.-Bpplicant Company /Petitioner
Notlice 15 hereby prwan o the Ganesal Pubilic that
the Company fntending tomake an appihcation o
thi Central Govormment'Regional Direchon udes
Saction 3 af the Companies Act, 2073 read with
aforesaid rules and is desirous of converting into
a Private Limited 3 Company i ferms of the
spacial rasplubon passed at fhe Extra-Ordinary
Ganerad meeting hetd on 02nd Febirsary, 20650
erabie the GCompany 1o give effect for such
conwersian, Amy persan whoss menest is Bedy b
be aftacted by the proposad changa/status of the
Company may deliver of cause to be delivered o
sand by registensd post ol hisher objocticns
simported by anafidavil stating the nature o
hiz/her inferest and grounds o appositan ta the
Regicnial Director, Maribem Ragion, Manlstsy ol
Carporata Affairs. B-2 Wing, 2nd Floos, P,
Deandayal Antyodawa Bhawan, CGO Complex,
New Delnd - 110003 within Fourteen days from
[hes daabe ol pubcation of this palice with & copy 1o
the applicant Company at is registered offics at G-
1903, 19TH FLOOR TOWER G VALENCIA HOMES
GH O7E SECTOR 1. Gautam Buddha. MNagar,
GREATERNMDA, Lttar Pradesh, India, 201306
Far and on behatl of the Applicant
FOR ALSPHERE FOUNDATION
SHIVPRIYA (Director)
Place: GREATER NOIDA DIN: 05444980

Date: 11.02.2026

“FORM NMO. URC-27
Advaritsemant giving notice abouf
reglsteatlan wnder Part | of Chapter XX of
the Companies Acl, 2013
[Pursuant 1o section 374 (b of the Companies
Act, #HMYand nd= 4 (1] af the Companigs
(Authorized-to Registar) Rulas, 2014]

1, Mollee is harahy giden thal @ purseance ol
Sub-saction {2} of Section 366 of the
Companias Acl, 2013, an application is
prapased to be made afer fitean days hesm
of But be fare the expiry of thirly day shere in
alter to fhe Registar of Cealral Registration
Centre (CRC), Indlan Instiute. of Carporate
Altairs (ICA), Plet Mo 6.7 8, Sectar-5, M7
Menesar, Dist Gurgean, Heryana-122080 thest
Oz Impaa, a Pardnersip Firm may e rogishened
under Part | af Chaptar 25 of the Companies
Aot 2013, a5 & Company Limited by shares,

2. The principal abeacts of the company &m a5
Folloaws

¢ Wholesala of waste and scrap and oiher
pridusls nec,

»  Whalesale of mete? and non-matal wasie and
£CTE0 N.8.C

3. & copy of the dreft memorandum and arficles
of association of the proposed company may
be inzpactad at the registered office at GF,
Pial kg D=7, Kh Mo 781 8, Swam Park. Munidka
Indusirial Area, Wasi Delr, Dalhi-1 10041
during business hags betwean 1000 AM 0
05.00 PM an &l working cays {excepl Saburday
Surday and holidays),

4. Matica is: hereby given that any persan
abjecting ta this application may communicaia
thair obsaction in writing o the Regisirar 81
Canfral Regstration Cantra (CRC), Indian
inabduba ol Corporale- Affairs ([IGA], Pled Mo
6,78, Seciar 5, IMT Manesar, District Gurgasn
tHaryana), Pin Code-122080, within Twenky
ane days fram the defe af publicetian of this
notice witha cepy to the company at its
regisbared office at GF, Plat Mo D=7, #h Mo TaS
18, Swarr Pask: Mundka Industrsal Area, West
Delhi, Dalhi-11004

For OG Img;:
Pravean Jaln Hem Anshul Jain
Partner Partner

BM-27, Shalimar Bagh, Delhi-110048%
Dated : 10.02.2026

NAINITAL

BANK

Branch - Danpur, Rudrapur, Address : Bindukhera Mod, 5.P.T. Petrol Pump Office,
Opp.Danpur Village, Rudrapur, District- Udham Singh Nagar, Uttarakhand-263153

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

The undersigned being the authorized officer of Nainital Bank, Danpur, Rudrapur, Address : Bindukhera Mod,
S.PT. Petrol Pump Office, Opp.Danpur Village, Rudrapur, District- Udham Singh Nagar, Uttarakhand-263153
branch under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
and in exercise of powers conferred under section 13{12) read with Rule 3 of the Security Interest {Enforcement)
Rules, 2002 Issued undermentioned Demand Notice, calling upon the following borrowers/ guarantors to repay
the amount mentioned in the sald notice within 60 days from the date of receipt of the sald notice, As the
borrowers/guarantors have failed to repay the full amount, undersigned has taken Possession on 07,.02,.2026 of
the property/ies described hereinbelow in exercise of powers conferred on him/her under section 13(4) of the said
Act read with rule B & 9. The borrowers/ guarantors in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will be subject to the charge of The Nainital Bank
Limited for the amount of notice with future interest & expenses, The borrower's attention is invited 1o the
provision of Sub Section (8) of Section-13 of the Act, in respect of time available to redeem the secured assets,

| Name & Address of Borrowers/Guarantors

Singh.

Uttarakhand- 263153.

thereon with effect from 02.05.2025 ) less recovery, if any.

1. Harditta Singh 5/o Jaimal Singh (Borrower), R/o Police line ward no. 16, Race Course, Dehradun G.P.,
Uttarakhand- 248001 - for self and for being legal heir of deceased borrower lasveer kaur W/o Harditta
2. Vikram Singh S/o0 Harditta Singh (being legal heir of deceased borrower Jasveer kaur W/o
Harditta Singh), R/o Malik Colony, Rampura Rudrapur, Udham Singh Magar Uttarakhand- 263153,
3. Bharat Singh 5/o0 Harditta Singh (being legal heir of deceased borrower Jasveer kaur W/o Harditta
Singh), Rfo Malik Colony, Rampura Rudrapur, Udham Singh Magar Uttarakhand- 263153,
4. Bayant Singh 5/o0 Harditta Singh (Guarantor and being legal heir of deceased borrower Jasveer kaur
W/o Harditta Singh), R/o Malik Colony, Rampura Rudrapur, Udham Singh Nagar, Uttarakhand- 263153.
5. Jasvinder Singh 5/o Charan Singh (Guaranter), R/o Danpur Bindukheda Danpur, Udham Singh Nagar,

Issued Demand Notice dated 16.05.2025 for Rs.11,48,723.00 (Rupees Eleven Lakh Fourty Eight
Thousand Seven Hundred Twenty Three Only as on 01.05.2025 ) (plus future interest & other expenses

Brief details of Property Hypothecated/Mortgaged : All part & parcel of the property consisting of
Residential House Constructed on 115, Gali no. 02, Malik Colony, Rudrapur, Udham 5ingh Nagar,

Uttarakhand- 263153 located at Malik Colony, Rudrapur, Udham Singh Nagar, Uttarakhand- 263153 &
the Property Registerad in Book no. 1, Volume 115 on pages 343-360 at serial no. 901 on 26.05.2000 with
Sub-Registrar Kichha, Udham Singh Nagar. Bounded:- East: Open Land of Others, West: 15 Feet Wide
| Mettaled Road, North: House of Radhey Thukral, South: House of Manoj Batra

Place : Rudrapur, Distt- U.5. Nagar Date : 11.02.2026

Authorized Officer

DEBTS RECOVERY TRIBUNAL
CHANDIGARH (DRT 2)

154 Floar SCO 33-34-35 Sectar-17 A, Chandigarh
[Additional space allotted an Jrd and 4th Floor ssal
Case Mo, DAMSET2025
Sumimons wder suli-section (4} of 2ecfon 19 of
the Acl, read with sub-nde (28] of rue & of the
Debi Recovery Tribunat (Procedure) Rules, 1953

Exh. No. 29444

Canara Bank
Va
Smt Sundari and Another NA
To, (1} Smk Sundari and Another NA&
DYWISI0 - Sh Bal Kishan Smil. Sundari wife
of Shri Bal Kishan, Resident of D-312T,
Islamabad Palwal, Tehsd and District Pakwal
Harvana. 2 Bal Kishan Sfo Sh Shankar Lal
Resident of D 3127 |slamabad Palwai,
Tehsil and District Palwal Haryana 121102

Summaons

Whereas, OAMBETI2025 was sted: before
Hon'hle Presiding Officer/®agistrar on
2800172026,

Whereas ths Hon'ble Tabunadis pleasad toissue
surnrmonsinobios on Me said application under
section 194} of the Act {OA} fled against you
for recovery of debts of Rs, J20356T.84
{appheation along wilh capies of documents edc,
anexed).

Inanoondance wih sub-section i) of saction 13 ofne
Act, you, thedetendanis are dirached as under ;-

(I} Tar shioe Gavise within Therly days ol he sanvice
of surmrmons as i why reliel praved for shoukd
niit begranted,

(i) To disclose particulars of properties o assets
othar than prapardies and assals spacfied by {he
agplizant under serial number 38 &f hi orkginal
application

{ili) You are resfrained From dealing wih or
disposng of secured sasels ar such ofher assets
and proparies disclosed under sefal numbes
A of the orginal appdcation, pendng hearing
and disposal of the apphication for aliechment of
properties,

[y} You shall nal lranslar by way of 2ale, lease o
Giharatss, axcapl in e ondinary course of his
buginess any of the assels over which security
mieres] s created andior ofhar assels and
propedbas spached ar dischosed undar saral
nurmber 34of the ongnal appEcation without 1he
priorapproval of the Trinsl

{v) You shall be iable fo account for the sale
proceads realizad by sake of secured assals of
ofher ‘assels and properbes in The ordinary
course: of busingss and deposit -such -saks
proceeds in the accoant maintained with the
bank or linancal instulions haolding  sacunly
inberest over sUch assels.

You are gso direcled 1o e the wikien statement
with- & copy thereof furnished o the applicant
bafare Registrar on 30/03/2026 at 10:30 AM.
fafling which the application zhall be heard and
decided in your absenca

Given under my hand and the seal of this
tribunal onthis date: 29/01/2026.

Registrar lic

DRT-Il, Chandigarh

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresultof
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Far IFL Financa Lid

epaper.financialexpress.mn'. .

New Delhi
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FRONTIER SPRINGS LTD.

( -l, Registered Office & Factory: KM 25/4, Kalpi Road,
Rania, Kanpur, Dehat - 209304;
CIN: L17119UP1981PLC005212; E-Mail: c.s@frontiersprings.co.in;
Website: www.frontiersprings.co.in; Tel No.: +91-5111-240212, 240213

NOTICE OF REVISED RECORD DATE FOR BONUS ISSUE OF EQUITY SHARES

With reference to our earlier Bonus Issue record date advertisement published in an
English daily newspaper (Financial Express) on January 25, 2026 and in a Hindi daily
newspaper (Aaj) on January 29, 2026, the Members are requested to kindly note that the
Record Date for the Bonus Issue has been revised from Friday, March 06, 2026 to Friday,
March 13, 2026, for the purpose of determining the eligibility of the members of the
Company for issue of bonus equity shares in the proportion of 2:1i.e., 2 (Two) new fully
paid-up Equity Shares of face value of Rs. 10/- (Rupees Ten Only) each for every 1 (One)
existing fully paid-up Equity Share of face value of Rs. 10/- (Rupees Ten Only) each.

The above details are also available on the website of the Company at
www.frontiersprings.co.in and on the website of the Stock Exchange www.bseindia.com.
By Order of the Board of Directors

For Frontier Springs Ltd.

Sd/-

Dhruv Bhasin

Date: 10.02.2026 Company Secretary and
Place: Kanpur Compliance Officer
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